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I in-, cra/e is iior something undesirable, bin il 
is desirable in lin- sense that it is Mime 
durable ami Its life is longer. Sir, as Mi. Niren 
Ghosh pointed out, the price ni the tvres in the 
black market is nearh Ks. 3,300 while its 
actual price is about Rs. |,20(i. Il this is so, 
then nhv is the licence foi expansion being 
given to non-nylofl type "I factories in the 
private sec-tor? Win nol concentrate on tlie 
nylon-type factories both in the private sector 
and in tlie public sector? 

SHRI PRANAB MUKHERJEE: Sir, we 
have given tlie permission for expansion 
when tin tyre manufacturing units asked for    
nylon-type   or    the   conventional   type 
ones. Ii is a tail tliat there is a craze Ior the 
nylon-type stufl because ol its durability and 
for many other reasons, lint 1 have aheaih 
mentioned that our public sci tor participation 
in the tyre manufacture is not quite 
encouraging and thai is why we arc going to 
establish a Central sector arid the State 
Industrial Development Corporations also are 
setting up   such  units. 

MR.    CHAIRMAN:     Next    question. 

1(10 Crore Project For Employment 

*674.   SHRI   KALI   MUKHERJEE :f 
SHRI   J.   S.   TILAK: DR.   /.   
A.   AHMAD: SHRI   A.   G.   
KULKARNI: 
SHRl   (JURUMUKH   SINGH   
MU- 

SAFIR: 
SHRJ   KOTA   I'UNNAIAH: 
SHRI   CHANDRA   SHEKHAR: 
SHRI    KRISHAN    KANT: 

Will the Minister oi PLANNING be 
pleased   to   state   the   progress  so  far   
made 

in the implementation oi the IOO crore 
p io j e i i  For educated unemployed State-
wise? 

THE MINISTER OF STATE IN THE 
M I N I S I R Y  OF PLANNING (SHRI MO-
HAN   DHARIA):   A   statement   is  laid  on 
ihe     I able   ol    the   House. 

Statement 

A statement showing State-wise amounts 
sanctioned, ihe total emptoymeni poten-lial. 
expenditure incurred and the actual 
emplovrnenl generated In ihe i\u\ oi Sep-
tember, 11/7:1 under Ihe Half-a-Million Jobs 
Programme on the basis ni Progress Reports 
received from tlie States and Union I ei 
ritories   is   placed   at   Annexure. 

it will be seen Irom ihe statement tliat si 
hemes involving a total outlay of Rs. 
7G91.SI) lakhs with a job potential ol 
.'."ill,251 have already been sanctioned by ibe 
Planning Commission for implementation in 
different States and Union Territories. 

In addition, a sum of Rs. 227.35 lakhs with 
a job potential ol S.02I has been sanctioned to 
the Central Ministries tor implementation of 
differenl .schemes formulated b\ them undei 
Ihe I Half Million Jobs Programme. Thus, the 
total sanctions issued under this programme 
so far come in Rs. 7,919.21 lakhs having a 
total employment potential of 5,53,272. On 
the bans    ol     Progress     Reports    received     
liom 
|j States and 5 Union Territories, 62,659 
educated persons were provided employment 
upto the end of September, 1973. Ihe 
programme has now t a k e n  up good speed 
and proper assessment will be possible   onlv   
by   the   end   of  the   year. 
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•Denotes Prog -ss Report not yet received. 
SHRI Moll. N DHARIA: Sir, after 

submitting this reply, I have secured addi-
t iona l  informal on. By tlie end of October 
1978, the j' bs generated in tlie country under 
this pro ni rime are more than one lakh  and   
thin     thousand. 

MR.  CHAIR IAN:   One  lakh  and. .. .? 

SHRI MOM N DHARIA: One lakh and   
thirty thousand  jobs. 

N.A.—Denotes not available. SHRI KALI 
MUKHERJEE: Sir, the details ol this 
programme and Ihe Stales covered and all that 
are given in the statc-menl. Sir, it is very 
unfortunate and thev are V*ery disheartening. 
May 1 know the reasons for the shortfall 
keeping in view ihe educated unemployed in 
the country? Sir, the names of ihe various 
Stales have heen g iven  here and the results 
are nol very mm h encouraging. Will the 
honourable Minister kindly tell us about the 
difficulties* that they are facing in I his re-
gard? 
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SHR] MOHAN DU ARIA: Sir, I do not 
know whether the honourable Member 
listened to im or not. I said that hy the cud   
(il   October   1973,   tlu   jobs  generated 
in tlie country were one iakh and t h i r t y  
thousand and in the ease of West Bengal, 
which is also mentioned in the statement, tlie 
jobs created are about 7,000 or so. According 
to tlie new information dial 1 have now, by 
tlie end ol October 1073 it was nearly 
25,000. Sir, it is true that some lime was 
required io pick tip speed and that was the 
reason why 1 went round all ovei ihe country 
and had discussions and I leel thai a good 
beginning has been made now and there will 
be a good amount of progress so far as these 
programmes are concerned. 

SHRI RAI I MUKHERJEE: Sir. I (anno;, 
agree with the honourable Minister that iherc 
has been a good beginning and the results are 
very encouraging. I cannot agree with this. 
Sir, I was lold and I have also read in the 
newspapers thai because the honourable 
Minister is very much frustrated he intended 
to resign. In \icu ol this. Sir. I cannot put any 
moie questions io him hecause he himself is 
very much disappointed and I ha\e no other 
question. 

AN HON. MEMBER: Not even on the 
question   of   frustration. 

SHRI MOHAN DHARIA: Sir, theic was 
no question of any frustration. These new    
schemes   are   being   implemented   and 
I   only   wanted  to  encourage   these  Sche 
more.    1 hal   is   all.   Sir. 

SHRI A. (.. KI I k VRN1 : Sir, Ihe 
Minister of P lann ing  has stated that 
I,SO.000 j'ibs have been generated. But. In 
and large, ihe atmosphere created by Mr. 
Dha r i a ' s  rmdertaking the job has 
dampened when funds allocated for (hese 
schemes, particularly setf-emptoyinenl gene-
ration schemes have been withdrawn or have 
not been given to the extent antki pated 
because, as Mr. kali Mukherjee has 
mentioned, Rs. 7.">() ( K i n s  were 
anticipated to be sanctioned foi these 
schemes and now il has COMIC IO big /cro. 
Anyway, wi basi mollified il and I do nol 
know how um ave mollifying il. but tlie 
polnl i^ i ii-. Hou are you going to convince 
the people tbat Ior ihe sell-employment 
schemes,    which    take    a    long    rime—
ilu\ 

cannot be generated by gimmicks, it is a long 
process funds will be made available in ihe 
Plan? Only yesterday, ibe Finance Minister 
stated thai only Ks. I,". crores are made 
available by the nationalised banks .  
Looking into all these disheartening features, 
what is the heartening feature in your Plan 
w h i c h  will give us encouragement and 
enharten the needly ones? 

SHRl MOHAN DHARIA: Sir, this scheme 
m. i i n h  (onsisis  >>i self-generating 
employment programmes, training 
programmes and also ihe incentives. lu tin- 
draft Plan, an amount of Rs. 200 crores has 
already been provided foi training pro-
grammes undei education ami heal th  etc. 
\iicl. Sir, for the training programmes and self-
generating employment programmes, i he i c  is 
no question oi withdrawal. Ihe only question 
is whal should be the modality of making 
these funds available. Bui I can assure Ihe 
House that so far as youngsters .itc concerned, 
il they arc prepared io si.ind on the ir  own, 
money will nol be a const ra in t  and it is in 
this respect thai Ior all viable schemes ;[\K\ 
bankable schemes, we shall make all 
endeavours Io make money a v a i l a b l e .  So. 
there is nothing disheartening and I can assure 
this House   thai   these   schemes,   
particularly   ihe 
sell generating   employment   schemes,      
will stay   in   ihe  filth   Plan. 

 
SHRI MOM \\ D H A R I A :  Si,. ibis is a 

masshe programme. Even according io the 
employment e x c h a n g e  registers, the 
numbei ol educated unemployed in ihe countrj 
is more than :I5 lakhs. .And ultimately, Ior 
creating employment opportunities, the whole 
economic activity, Ihe rate ol our economh 
growth shall have to be enhanced >tu\ thai 
cist is being taken up in ihe Fifth Plan. Ovei 
and above  that, in older to   make   sunn    
immediate   help   available, 
we   haw   taken   up   the   special    employ 
ment si hemes. 

SHRI   kRISH \\   KAM :   Sir,   while  wel 
coining   this   whole   idea   ol   self-generating 
schemes    Ihe    Ipproach   Paper   Io   Ihe   
Fifth 
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Five-Yeai Plan tys that we cannot ,u;i\e 
much ni employment in the industries or in 
the agricultii ;il sector; the Approach Papei 
is verv o rrect---in;i\ I know Irom the hnn. 
M i n i s - r  whether this approach is going to 
continue in the Fifth Plan? Sir, thei had 
provided IOO crores ol rupees. From u 
statement which the} have given it CM be 
seen that tlu-\ will be able to creati 
emplovmenl for Ii.ill a iri i l i ion jobs wil 
even Rs. 7(i crores oi less than Rs. IOO 
rores. Ir means. Rs. IOO (lores will be ab o 
create moie employment. We hav< 
discussed the Plan, and the number of 
unemployed is increasing.    .    . 

\fR.   CH.MRM ,\ :    kindh       pill       
your question. 

SHRI   KRISHA       sAXT:   Arc  you  
going io   ensure    tliat    I I    the   end    ni    
Ihe    Fifth 
Plan, ihe numbei o educated unemployed 
will decrease by these schemes and. if so, b\   
how  much? 

SHRI I). I'. 1HAR: Sir. the him. Member 
has a4 (I several questions in one question. 
|ul in ihe beginning I would like in du in I 
his impression that tlie Approach Pa| er did 
nol. mention that the Fifth Plan wo -hi um 
cater for employment. \s a m.i iei of lad. the 
ent i re  direction of the 1 ill i Plan is going 
to be . nipl in  uie i i i  oi i en t i  d. Sir, this 
employment will be generated n agricultural, 
industrial and auxiliary sei irs. I am very 
happy that the hon. Mi nber has recognised 
ihe impael of tlie special programmes for 
emplovmenl thai i e bave taken up. I hese 
special programmes will have relevance 
onlv io the extei t that the main pro grammes 
in the Plan are um able to cate! io those sei 
Ions of the people. As mr distinguished 
colleague, Mr. Dharia. has mentioned, foi 
example, so far as tbe question of self-c 
iplovment is concerned, no one who wan** 
o stand on his own legs or nho is des ous ol 
starting any business or am othei nik which 
will i>iv c him emplovmenl, will K denied 
that opportunity on account ol lack ol funds, 
"thai is ihe objective wliich we shall keep 
before us as far as ihe question of self-
employ-meni  programmes   s concerned. 

SHRI K R I S i l  \ K \\ 1 : Sir. I asked 
whelher the numb v ol unemployed people 
will decrease. 

SHIM 1). I'. 1)11 \R: Sir. as Ear as the 
question of tlie number of unemploved 
persons decreasing during the course ol ihe 
filth Five-Year Plan is concerned, m\ replv is 
"Yes", because ihe economy i t se l f ,  when it 
pii ks up. will generate im large employment 
opportunities. But, 1 cannot s,n ioi certain, ai 
the present moment, whal ihe e sa i i  number 
of the employed will lie and whal the residue 
of ihe unemployed    al    Ihe1   end   of   ihe    
Fifth    Plan 
period    will    he. 1 

SHRl \. (;. ( . O R A Y :  Sir. il is very 
laudable objective; Hut, I would like to I. now 
from ihe hon. Minister whether i ie help thai 
he is going io extend io 1'iese people will be 
of such a type thai i nil- production wiH help 
as auxiliary forces Io ihe main targets 
ou t l ined  in the Fifth Plan and whetiier he 
will see thai r.o luxun irtides and things ol 
thai type a.e encouraged. 

SIU'. [ I). P. UHAR: Sir, il is a verv 
important question and I owe a debt ol 
gratitude to the hon. Member for having 
raised il. Ihe aim oi the employment 
programmes will be basic alh productive -
productive in areas which are essential  for 
ihe community and not in areas which are 
non-essential for the needs of the community. 

SHRI Bill PI'.SIl (,1'PI A: Sii. Irom whal 
Ihe hon. Minister stated it seems thai he is not 
clear as to what would be thi ratio between 
the emplovmenl opportunities created on tlie 
om- hand and lin- new job seekers on ihe 
other, withou! w h i i h  il will nol be possible 
io anivc al sonic assessmenl with regard to the 
likeh back-leg ol iiiicmplovnicnl in Ihe 
coimtrv. I would like Io know whethet am inh 
estimate has been made, at least for ihe 
purpose of checking ihe growth ol un 
employment. 

SHRI SHYAMLAL GI'P'I \: Sir. il seems 
been made as far as possible on Ihe basis ol 
ihe statistical data that ts available with us. 
These estimates have been worked out and 
projected iti the draft Fifth Plan, which will 
be before the House  fairly soon. 

SHRI SHYAMLAL GUPTA: Sir, it seems 
from the statement of the Minister that tbe 



15 Orel Answers [ RAJYA SABHA ] to Qjtestiom                    16 

number ol jobs generated up to ilie end ol 
September was 62,000. But, in October the 
number wenl up l>\ lis.non, i.e., moie than   
the   jol>\   generated   daring   all   this 
period.     Sir,   are   these   figures   i....id   or 
c oncocted? 

SHRI MOHAN DHAKIA : Sir, it is true 
thai because ol expansion ol educa lion 
several educated youngsters are coming ou( 
either Irom schools oi colleges and, by and 
Large, ihe present efforts are not 
commensurate and it is oni very objective in 
the fifth plan that we should be in a position 
to provide enough em-ploymeni 
opportunities, enough gainful cut p los men I    
opportunities. 

SHRI K. P. SUBRAMANIA MENON: Sir, 
iherc seems io be a lot of incom-pai ib i l ih  in 
ihe figures that have been provided. In tact, 
the amount sanctioned for ihis scheme is Rs. 
77 crores and the actual amount spent is onlv 
jusi about a crore of rupees i.e. l /77th of the 
amouni sanctioned. Il Us. 77 crores had been 
spent, it would have generated 5511 thousand 
jobs. Ii seems that with jusi I/77 th  of the 
amount abou I 12 per cent ol employment has 
heen created, i.e. (il? thousand. How could 
this be true? How could such a small 
investment ol jusi Rs. 1 crore create 
employmenl Ior educated people io tlie extent  
of 62 thousand? 

SHRI MOHAN DHARI A : In ihe case ol 
training programmes, these stipends will have 
io be paid foi ihe whole year. Ihe programme 
is recently started and il il is started only 
recently, naturally whole ol the Investmen! Ior 
the individual is nol Iherc. So Ihis also shall 
have to be taken    into   consideration. 

SHRl Ii. I'. NATARAJA MURTHY: In 
Annexure 'A', Karnataka .Male has been 
sanctioned Rs. 500 lakhs with an employmenl 
potential of 50,569 bul ihe expenditure 
incurred is nil and ihe actual employmenl 
generated is 598. How could .".OS 
employment be generated with nil   
expenditure? 

SHRl .MOHAN DHARIA :  Il       
so 

happened that it was in the month of 
September that tbe; started th? training 
programme.       I his   stipend   will   have   to 

be paid in the month of October and naturally 
that amount is not there. At Ihe same lime, I 
would bring Io the notice Of this House thai 
Karnataka State has started verv well right 
from October onwards. 

SHRI SARDAR AMJAD AU : I would like 
to .Ir IA thi attention ol the hon. Minis te r  io 
5. No. 21 that relates in un State oi West 
Bengal. Perhaps, the allocation here is the 
higher than it is Ior the other Slates, with Rs. 
15 crores Ior a total employment general ion 
of 1,26,140. The expenditure incurred is 
15.0'S lakhs and the actual employmenl 
generated is 7.102. Sir, may 1 know 
w h e l h e r  the Ministr) appreciates that it is a 
povert) ol performance on tlie part of the 
West Bengal Government and if that be so. 
then whal happened actually and win ih< uital 
utilization could not be made and whether an 
investigation has been made on the side of the 
Planning Ministiy? 

SHRl MOHAN DHA RIA : 1 have myself 
visited Wesl Bengal on iwo occasions. 
Besides, 1 had discussions with Mi. Shankar 
Ghosh, ihe West Bengal Minister, nho was 
recently here, lis the end of October, jobs to 
the tune ol nearly 25,000 have been generated 
iii West Bengal. The Minister concerned and 
the whole Department have activised the 
whole Ministry. Thev are going round the 
State in every dis-trict. I must say to the i r  
credit that Wesl Bengal is one of the Stales 
where they have taken up ihis programme 
verv serioush    and   they    are   doing   very    
well, 

DR. R. K. CHAKRABARTI : Is it a faci 
thai uhen these moneys were allocated DO 
different States for these programmes, il was 
IKH done so against am definite projects and 
that is the difficulty with the Stales thai they 
do not know how to spend tlie money and on 
whal projects ihis mone) i-. spent? These 
moneys were not allocated against some 
definite clcar-cui projects and tbat was the 
difficulty with the s ta les  in spending the 
money. If you look ai the column of 
'Expenditure incurred' vou will see tbat it is a 
fraction of whal has been   sanctioned. 
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SHRI MOH N DHARIA : Sir, when the 
amounts were allocated to State Government! 
there were two cri teria. One was in. number 
of educated unemployed a id the other was 
population because th number also was not, 
that way, perfect! available. Sir, so far as the 
programm s are concerned, the} are well-casi 
and <.m<<l out programmes and il is against 
the specific programmes tliat mone} had been 
sanctioned. Allocation is one il ng and sam 
Honing of money is anothe It is on the basis 
ol the program oes that moneys are sanctioned 
and e en in West Bengal, my learned friend 
»< ni I be happy to know that lhe\ haye taken 
productive pro-rammes   in   West    Bengal. 

Manufacture  ol leather products 

•67B.   SHRI BHUPESH GUI'I \   I 

DR. /.. A   AHMAD : 

sHRI N. R. CHOUDHURY : 

SHRIMA   I AZIZA IMAM : 

MISS        SAROJ PURUSHOT- 
TAM   KHAPARDE : 

SHRI HARSH DEO 
MAI  \YIYA : 

SHRI        ARDAR     AMJAD   Al 1 

: 

SHRI K. B. CHETTRI : 

DR.    R. K.    CHAKRABAR1 I: 

Will the Min stu- of INDUSTRIAL 
DEVELOPMEN! AND SCIENCE AND 
TECHNOLOGY    be    pleased    to   state : 

(a) whether it i- a faci thai Govern 
ment base p rmitted some business 
houses to MI u uni t s  for the manufac 
ture ol f inished !, n; er and leather prodiKts; 
and 

(b) if so, the terms and conditions 
thereof? 

THE DEPI I MINISTER IN THE 
MINISTRV OI INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB MUKHER-
JEE): (a) and i >) A statement is laid on   the   
Table   i I     he   House. 

†The questio was actually asked on the 
floor ol' tin Hous,, by Shri Bhupesh Gupta. 

2—17 RSS,NI 

Statement 

Only one application from a large 
I n d u s t r i a l  House, \i/. M/S. Tata Exports 
Ltd.. has been received Ior setting up a new 
undertaking al Dewas in the State ol Madhya 
Pradesh Ior the manufacture of 13.59 
mil l ion Sq. ft. of finished lea ther  and 
1,20,000 Nos. of leather garments pei annum, 
foreign collaboration is um envisaged. The 
scheme envisages    export    of    60%    of    
ihe    production 
of finished leather and 75% "I tbe prodution 
ol l ea the r  garments. A letter of in tent  for 
sell ing up tt unil al Dewas in ihe Slate of 
Madhya Pradesh bas been issued on 9-8-
1973, in yiew of tbe subst a n t i a l  exports 
involved and on condi-lion tbat a legal bond 
or undertaking in    support    thereof   is   
entered    into. 

SHRl       BHUPESH       GUPTA : You 
say something. I haye not got tbe statement. 

SHRI    PRANAB       MUKHERJEE:     If 
eoti   want.   I   can   read   il. 

MR.       CHAIRMAN : Have   you       laid 
ihe.latement on Ihe Table of the House? 

SHR1 PRANAB MNKHERJEE : 
Yes,     Sir. 

MR. CHAIRMAN : If he has laid il on   
the   Table,   that   is   enough. 

SHRl BHL'PESH GUPTA: Let ine see il 
this is the one. It Was King some-ivhere  else.      
Whal   can   J   do? 

Non. si,, il seems that according to ihe 
statement, only one application from a large 
Industrial House, Messrs. Tata Exports Ltd., 
has been received ior setting up a new 
undertaking and, Sir. foreign collaboration is 
nol envi ihev say. Non 1 should like to know 
whether in g ran t ing  this thing, in sc ni ing 
this ma i le r ,  account was t aken  that smallei 
people in thai particular indus-tr\ have got 
mam grievances and Ihev arc l a c i n g  great 
difficulties and why tbe Governmen! should 
have gone in for helping Ibe bigger ones and 
not Ihe small c»us anti whether the i r  case 
was sympathetically   considered, 


